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Proceedings of the Cowiicil of the Governor General of I'ndsa, assembled for the
purpose of making Laws and Regulations wnder the provisions of the
Iadian. Councils Acts, 1861 to rgog (24 & 25 Vict., c. 67, 55 & 6 Vict., -
c. 14, and 9 Edw. V1], c. 4).

The Council met at Government House on \Vednesday, the 3oth March 1g1..
PRESENT :

tis Excellency THE EARL OF MINTO, P.C,, G.C.M.G., G.M.S.1,, G.M.LE., Viceroy
and Governor General of India, presiding,

and 54 Members, of whom 49 were Additional Members.

DISCUSSION OF BUDGET FOR 1g10-11.

The Hon’ble MR. MADGE said :-—" My Lord, I desire to refer very briefly
to one or two matters of some little importance. As a non-official Member in
this Council I have had iy ears open, and my mind also. in the expectation of
hearing some useful facts from our non-official Indian Members such as I have
gathered from my own experience in the past, facts upon which we could build a
theory safely. Instead we have rather received theories round which facts were
gathered in a very intelligent, in a very instructive manner, but in a2 manner that
did not wholly convince me that my hunger for facts had been satisfied. I should
like, my Lord, before 1 say another word, to say at this stage of the debate,
when Merbers will have no opportunity of replying to anything that 1 may say,
that I am not speaking at any Member at all, but rather taking up subjects that
Members have spolen of in connection with the Budget. These Members
have been spokesmen here on various subjects connected with the Budget, and
it is to some schools of thought that they have represented connected with the
Budget that I wish to spcak.

“ The first point to which 1 wish to refer is the separation of the judiciary
from the executive, about which some remarks have been made here. And if
1 link it with the Budget, instead of condoling with the Government on the delay
that has taken place in introducing the $cheme referred to, I would rather con-
gratulate Government on the judicious cautbon that has been displayed in bring-
ing 1n a movemcnt,of very great importance, some of the results of which might
be very advantageous, but othcrs of whnch if the standpoint from which 1 lock
at it is correct, would be rather dlqastrnus The administration of justice is looked,
upon by some people as merel-y sitting upon a seat in a Court of justice and
‘technically interpreting the texts of certain laws. 1 do not think it is that in any *
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country of the world : it is that here least of all countries in the world, where
Englishmen coming out to this country have a great deal to lcarn about the pcople,

about their habits of thought and feeling, their social . conditions, all of which
are a sealed book to them until they come here. That book is not open to them
in the moment at which they come here, nor in the very early years of their
career do they learn all its secrets, butlater inlife. [ should imagine from what I
have seen that it is during the period from the first 12 to 15, sometimes even 20,
years of their career as civil servants that Englishmen get that mastery of facts
which makes them so very useful later in hfe. I am far from saying that
they are not very useful before. But I do say that in the position of a Judge
a civil servant requires to know a great deal more of the pcople of this country
than he can learn if he is snatched off from the executive line very early in his
career. It is when the man moves about through his district as an officer
possessing both magisterial and executive powers that he comes to know the
conditions of life to which he would have been an absolute stranger if, at any early
period of his career, he were required to elect the judicial service. In the scheme
which was sent to the Government of Bengal and by that Government circulated
to each of the various associations, in one of which I saw it, there was an
estimate in which the cost of this experiment .was rated at something like
15 lakhs of rupees for this one province of Bengal. It is in connectior with
that estimate that I have to say what I wish to say. 1 have 10 hesitation
in saying that in my humble opinion a worse usc could hardly be made
of these 15 lakhs of rupees than by using them in that particular manner.
I think so for reasons most of which I have already stated. It is sometimes
also said that a thief-catcher ought not to be a thief-trier. This is one of those
statements which belong to theory rather than to facts, bocause, as every-
body knows, the magisterial work of a district is largely in the hands of the

Joint Magistrate, and it is he who is really the thief-trier, he, or one of the
subordinate Magistrates. To a large extent the practical value of the executive

where it touches the wasses depends on the magisterial powers that a Magistrate
of a district possesses, and I wish to assure Your Lordship that 1 am

putting forward not an official view but a non-official view, which has made many
converts in recent years. For the Magistrate of the district to preserve what
some people consider a red rag,, namely, his prestige—which is absolutely
necessary for the peace and safety of his district—1 will ngt say that thatis
exclusively but it is very largely preserved "by his, posaess:on of those double
powers which enable him when he travels® about to be what 1 used to
hear 30 years ago called the ‘ Ma Bap’ of the * district. No doubt things
have changed and scientific government has taken sthe place of the old

H a

-



BUDGET. 735
(30TH MARCH 1910.] | M. Madge.]

paternal rule. We cannot put the hands back on the dial, but we can still
preserve as much as possible of those old relations that made the ruling race
of the country loved, respected and trusted by the people in the most serious
crises of their lives. 1 am speaking, my Lord, of persons and things that have
fallen within my own personal experience. 1 do earnestly hope, if this scheme of
separating the executive from the judiciary is ever carried out, that it will be
carried out at a very much later stage of the judicial officer’s career than that at
which the separation is proposed in some of the schemes which I have seen.
Personally, though my opinion may not be worth much, I think it will be unsafe to
make the decision earlier than the time at which a man is appointed a High
Court Judge. Possiblyit might be found expedient later on to do it when
he is confirmed in the office of Sessions Judge, but certainly any earlier period
would deprive him of onc of the most valuable sources of official education,
much of which civilians now enjoy, and for which 1 sec no substitute in
any of the theoretical schemes that | have scen recommended. People say
you should do this and do that, but from what source is it proposed to supply
the very valuable experience that a district officer gathers in those years, in
which he has exercised both fuictions? 1 do not see that the advocates of the
new scheme propose any substitute for this source of supply which they
desire to extinguish.

** I should like to say a few words also on the subject of railway expendi-.
ture. 1 am not an expert at all, but like other people 1 have my eyes and
ears open to what is published on the subject, and 1 am a little surprised that
it has not heen more clearly realised that, in an agricultural country like
this, with mineral resources also undeveloped, although technical education, as
has been stated, is very -aluable and one means to an end, the first need
of this great country is the extension of transport whether by railway or hy
waterway. Transport is one¢ ol the first necessities of this country, and it
will be found in the years to come that if our railways and our feeder
lines were more energetically developed, there are potential granaries to
which justice is imperfectly done now, which would throw open their food
products into wider markets than those which they now reach. My
Lord, this is a matter for which personally as an individual taxpayer I feel very
thankful for the very insight and foresight with which the Railway Boardis direct-
ing its operations. 1 think that the mfore speedily railways and feeder lines are
pushed on the better for us, dnd 1.should wish that some little attention was also given
tv our inland waterways. ‘We are all familiar with the report of the Commission at
home which "has lately been published, and though the conditions are somewhat
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different in this country, vet in respect of certain conditions in which it is said
the Continent of Europe enjoys greater advantages than our tight little island,
this country enjoys even greater advantages than the Continent of Europe. We
hjve large rivers. 1 remember the time when 2s alittle boy 1 saw fleets
steaming up the Ganges which have almost disappeared. There is a species of
traffic in which consignees and consignors are not particular as to speed, and
in which greater. safety can be secured by water transit, and I think that kind of
iraffic would be redeveloped if more attention was paid to our inland waterways.
I am aware that this subject has attracted official attention and 1 have no
doubt that it will attract more, but when reformers tell us that you should cut
down railways by lakhs and turn the money on to other expenditure, if it is not
exactly a case of the Irishman cutting off the pianket at one end to add to the
other end, it certainly is removing something from vital interests and transferring
it to less vital interests.

* One more subject on which I wish to dwell lightly is the big education
question. We have had theories on that subject with which 1 am in perfect
accord, and I wish to join those who have. thanked the -Dlrector, Mr.
Orarige, for his most sympathetic speech and I may say almost illumirating
speech on the subject. 1 thank him for this country and especially: for my
own community. Still there are things in connection with education that ought
to be kept in mind. Comparisons are being made between this country’ and
England. The analogy would hold better if we of this country—gnd here I place
myself besides my Indian friends—realised some essential features of Snglish
education. What has made education succeed so well in E,nglanu and in
poor Scotland ? The people of Great Britain generally have done a great deal
to provide endowments from private wealth, and the past has laid mp resources on
which the present thrives, and it is part of our duty— My duty as a very bumble -
member of one small community but more so the duty of ‘wealthy Indians—to stir
up one another to something like wholesome rivalry that will place this country
in a position that might furnish a parallel to England and Scotland. What
endowments have we in this countty laid up by the rich from which our poor
benefit ? | have heard it said that very little concern is shown by the rich for
the masses m this country. [ do not pretend to stand hgre in judgmnt on
anybody, my Lord, but I do think that there is ample room, “when people cry ou
for primary cducation, for the people of this :mmtr\ to give the Governmént a
lead in it by endowing private colleges to a much largel extent than has ever been
Jone in the past, and thus releasing funds spent on high education. 1 have heard
the great despatch of 1854 quoted in this place, and any ong who'has read it
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intelligently must have been struck by the passage quoted by Mr. Orange in his
last report in which it is said that we value things in the proportion of what we
pay for them : though it might not Le the indwidual payer who will benefit,
it 'will be his countrymen. The despatch is instinct with the principle that Indian
private enterprise in other words should support its own higher education. The
tiovernment was only to give a leadin it ; and here, my Lord, I think I may well
refer to a matter in which my own community is especially concerned. | lay
claim to no originality on the point, because 1 have seen it repeated over and
‘over again in the public Press and clsewherc ; but I repeat it here. The despatch
refers specially to the old Parental Academy, an institution started by the
domiciled community in order to educate their own people, and the despatch
refers to it as the kind of institution that the . Government should foster in this
country. Vell, my Lord, if the policy of the Government had becen so shaped
that private cnterprise would have been more distinctly and decisively lostered, |
think a great deal more justice would have been done not only to ourselves, who
are in a mere microscopic minority, but to the middle clases of this country. It
is good for -men to be stirred up to seli-help in that way, and I do say that if
in this country more money was supplied by the classes who had bencfited by
higher education they would have undergone, in the self-denial which would have
been iinposed upon them, a moral discipline that would have re-acted in their
favour, and it might have put a stop to sundry unpleasant eruptions that we
have witnessed lately. It would have given usa more robust type of educated
people, it would not only have given us colleges conducted by people who had
paid for them, but it would have given us colleges in which the educated
sons of this country would vie with Engiishmen in teaching their young.
They would have gaihered from English peopie the best of English life and
manners, and they would have taught Englishmen something that they need
to learn, and these institations would have been spreac all over the country, I
have no doubt, my Lord, that the Education Depariment is striving to do its
very best, and 1 do not stand up to criticise merely or to condemn, but 1 do
think that if a little niore stress was laid in the future than in the past upon those
portions of the despatch that encouraged privatc enterprise, a great deal morc
could have been done. . .

““ One more point [ wigh to dwell upon that | would not have touched but
that an Howble Indian membet has referred to it, and that is recruiting in this
country. | shall say very little on this subject. 1 know all the difficulties of
the subject, because | have studied it for over 2o years ; but 1 do wish to say,

*
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that I honestly believe that, if local recruiting had not been stopped here as it has
been, the British Army would have been much the better by at least some men
—Iwill not venture to siay how many—and their money’s worth would have
been, reccivedin picked local recruits.

¢ In conclusion I wish to add my humble voice to that of speakers who have
preceded me in thanking Your Lordship for what you have done for us all.
1 donot wish to use any set phrases, but I do wish to say that though I believe
Your Lordship to be too large-minded to resent any difference of opinion in
this Council, I do not think that there is anyone in this country who does
not understand and appreciate the spirit in which Your Lordship has acted in
this country ; and I wish to thank you, my Lord, on behalf of myself and my
community, most heartily and most sin cerely tha I am able to address you from
this place today.”

The Hon'ble MiR. MAzHARUIL. HAQUE said:~-" My Lord, the details of
the Financial Statement were so thoroughly and exhaustively discussed in the
committec stage that I thought that no room was left for discussion on the
Budget in its final form. But the turn—-the startling and unexpetied turn—
this debate has assumed in this Council has convinced me that human ingenuity
has no limit, and can have no limit, in bringing inconceivable subje“clsbunder
the purview of financial administration. Apart from the repetition ard reitera-
tion of the same arguments on irrigation, education,~—primary and tecknical,—
railway expenditure and what not, we had the pleasure of hearing the' con-
gratulations to the Secretary of State on the elevation of a natural leader of
the people to the high post of an executive member of a Provincial Government.
We had further the edification of listening to a grave and serioys indictment
of the Government of India in effecting the partition of Benyal, the great wrong
and the terrible injustice that had been done to the pépple by this iniquitious
measure, and an eloquent and pathetic appeal to Your Excellency to undo it.® *
My Lord, 1 was prepared for a prolonged dcbate, but I confess that 1 did not
imagine such subjects creeping into a discussion of the Financial Statement.
I also find that most of the members here, both officials and non-officials, have
had to say something on the general topic‘:s cf the country. Well, I think, Sir,
that 1 should be perhaps failing in *my duty if I too did not speak on this
occasion although till very late yesterday evening I did not intenfl to speak’at
all. So 1 crave the indulgence of this Council for a' very few minutes—I shall
not trespass on its patience for very long. .

“ My Lord, before | deal with the subject beforé tlus Gouncil--the Budget
-=1 desire to cnter my most solemn and cmphatic protest : Lg ainst the seene, the
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undignified scene, which we all so unwillingly witnessed in this Council yester-

da.  No less than four times Your Lordship pronounced the discussion on the
partition of Bengal as out of order ; but disregarding all the respect duc to Your
Excellency, and unmindful of the dignity of this great assembly, the speech was
fihished to the last sentence, eveu 10 the last word. The rules provide that the
moment the President rises the member speaking shall resume his seat—I am
sorry to say, my Lord, that this rule has not been observed up to this time by
any one here—and that the ruling of the chair on a point of order shall be final.
If the rules are not properly observed or observed only in their breach, 1 am
afraid this Council will degenerate into a gathering of unruly schoolboys.

“The Hon’ble Mi. DADABHOY: “1 rise to a point of order, Your
Excellency. This is a matter for Your Excellency to decide. I do not think
it is a matter which falls within the province of any other member to comment
OH"!

His Excellency THE PRESIDENT :—“1 do not think the Hon’ble Member
is out of order.”

The Hon'ble MRr. M aZHARUL HAQUE :—“ I thank Your Lordship. Play-
ing to the gallery may be a fine and pleasant pastime, but when it involves the
loss of our self-respect and dignity then it becomes rather a questionable pro-
ceeding. I hope and trust that in future we_shall observe the rules and abide
by the :ulings of the chair. My Lord, I yield to none in this Council in freely,
boldly, and if need be and if the interests of my country demand it even strongly,
criticising Government measures ; but there must be a limit to everything, and
I draw the line when the decorum and dignity of this Council is at stake. But
enough of this unsavory znd unpleasant topic. I proceed to the consideration
of the budget and the criticisms of the Hon'ble Miembers.

“My Lord, the dominating note of the discussion both in the committee
stage and in yesterday’s dcbate was a demand {rom both the non-official and
official members for money—for more money. Among the non-official members
the first place must of course be given to my Hon'ble friend Mr. Gokhale. He
demands a few crores to be distributed over a number of years for primary
education, and I confess that my sympafhies are entirely with him on this point.
I would curtail many of the expenditures in the Budget. 1 would go even to the
length of imposing iresh taxaticn fqr this urgent reform. 1[ it be heresy to plead
for free primary educatiop for my people, 1 plead guilty to the charge, and am
ready and willing to také the consequences. Then my Hon'ble friend |



7 BUDGET.
{Mr. Mazharul Hagne.) [30TH MaRCH 1910.'\

Mr. Dadabhoy wants so lakhs for his irrigation schemc. Again there is my
Hon'ble friend Mr. Mudholkar with his one crore for a polytechnic institute, and
also a modest sum of 6 likhs for education and sanitation in his own Province—
the Central Provmces and Berar. My Lord, as regards this last demand 1 would
- ask,Your Lordship to give him a Legislative Council of his own and have done
with it. This. will save us in future from entering into the field of purely Pro-
‘{:‘ﬁ{]‘:,ﬂ“ ﬁnﬁ?"é Mv Lord, the official members from the different provinces are
no batter in this incessant "and pers;stent demands for funds. This Council must
“have been struck ‘with the “fact that ‘the official mémbers one after the other got
" ﬁp ‘arkd claimied for their own particular Province the distinction of being
the - ‘most economical Province in the whole of India. My Hon’ble friend-
MF’ “Féiton, whose ~ forcible representation of the case of his Province we
all so ‘much admired yesterday, and whose speech was so excellent in every
respect but for an unkind reference to the utterances in this Council of my
absent friend the. Hon'ble Pandit Madan Mohan Malaviya, proved to his
own and I believe to the satisfaction of most of us that the Punjab was the
most economical Province and was in great need of money. Well, I must say
that he had converted me to his own views until I heard my Hen'ble. friend
. M, Lyon, the champion of the new Province—the befe noir of all the other
Provinces—and | hold fast to the view, until I am converted by some other
‘official member, that the Province of Eastern Bengal and Assam, in spite’of the

numerous attacks upon its finances,’is really the most e¢onomical Provinge in this °

financially distracted country. My Lord, I do not pretend to be an author:ty

on the finances of the country, but if my Hon'bie friend Sir Guy Fleetwood

Wilson has experienced one-thousandth part of the perplexities of these demands

and counter-demands that 1 have experienced, I can only say’tliar I do not

- envy his posltlon 1 would not like to be in his place for anything in this world,
g My Lord, I am positive that the sympathies of my Hoftble frierd are entirely

“with the people of this country, and he would have llked to meet their demands

in full ; but the great spending departments of the Government of India are so

many bl::staclea in his way. They are constantly hammering at his door and

he, like the kindhearted gentleman that he is, cannot refuse them admittance.
L]

“ My Lord, fre:.h taxes have becp imposed upon the country in a normal
year and two reasons have been assigned for this unusual course. The first is
“the contraction in the opium-revenue and the second,the expendlture consequent
upon the creation of the new Province, 1 nécd *not speak mugh on the first
point, because it has now been admitted that np ceuntry has any right to
rtraffic in and benefit from the immoral habits of sanother country. As
my friend Mr. Gokhale so well said the oqther day, that so -lpng we

L
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have benefited from this traffic, and it is only just and right that we should bear
the loss now.

““ As regards the expenditure in the new Province I am aware that I am
treading on delicate ground. My Lord, this is neither the proper time nor the
fit occasion for a full discussion of the subject of the partition of Bengal. Your
Lordship has ruled it out of order as irrelevant. I wish that my Hon’ble friend
Mr. Bhupendra Nath Basu, whom I am sorry to find absent from his place
today, had b ought this question in the form of a resulution and invited this
Council to pronounce its verdict by pre sing it to a division. Then and then
alone the country would have been able to fully judge of the views held by the
several parties to this question. As yet the peopl: unaffected by this measure,
and for that matter the Brtish public itself, have heard only one side of the
question. The other side has not been heard at all. But the time is coming,
and soon coming, when the other side will also be heard, and that i in no uncertain
voice.

“ My Lord, let us turn to the financial aspect of this question. Before
the creation 'of the new Proyince the outlving parts of the old Province were
shamefully neglected. My own Province of Behar was incessantly crying for
money to carry on some of the much-needed improvements and reforms ; but
the invariable excuse was lack of funds, Behar is the most denselv populated
part of the two Provinces —as a matter of fact I might say of the whole of India,
From b ‘ing one of the rizhest and healthiest Provinces °t has become the poonrest
and the most unhzalthy. Now it is the centre of famine, plague and malaria,
The ca-e of my co religionists from Ea-tern Bengial—and there are no less
than 18 miliiors of Muhammadans in Eastern Bengi—has be-n so well
put and so eloquently pleaded by my Hon’ble friend Maulvi Shamsul Huda,
that I necd not go ove: the same ground. Before the partition the Beharis
and the M ihumnadans of Eastern Bengal were simply hewers of wood
and drawers of water. They hid no voice, no inflirnce in their own country,
Calcutta and a few other districts had simplify sucked our lfe-blood.
But all this is changed and changing every day. If Bengal Proper has
become self-conscious, we Beharis have also hecome self-conscious and ate vigilant
and alart in assertmg and protecling our rlght‘; and interests.

“ My Lord, my Provmce‘rrqmres financial help, which has now become
possible. We heard)esterddy about injustice invulved in this ad ministrative .
measure. Injustice ind- «ed’| {t is for those parts of the Province which have
been starved up to this timz to complain of injustice and not for the hitherto

]
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pampered pets of Government. My Lord, you cannot have good and efficient
government without paying for it. I ask this Council whether it is safe to kevp
the teeming millions of Behar and . Eastern Bengal steeped in ignorance and
darkness for lack of funds? Is it fair, is it just? Do we not pay our fair propor-
tian of taxes?  Then why should we not derive proportionate benefitls? My
]..g;d, on:the. strength of the views of Lord MacDonnell, the partition of Bengal
has beencalled a blunder and Your Excellency has been invited to undo it. I,
onﬂthg,p;her hand, knowing  and realizing full well the re~ pgnSImhty that ajtaches
to ggeigtterance of a member of this Council, most emphatically assert that if the
Government meddled with this beneficent measure it would be committing an
act gzﬂqg_prgtrp' folly. It would be creating serious discontent and unrest where
none exist now.

“ A few words more, my Lord, and I have done. I beg to. repeat my .con-
gratnlations to my Hon’ble friend the Finance Minister for producing a budget
which is certainly the best that could be produced under the circumstances. 1
sympathise with him in being compelled to impose fresh tax ition, but at the same
time rejoice with him in arranging it in such a manner that the burden will fall

lightly, if at all, on the poorer classes, and I wish> him a prosperods Budget for -

-the next year, inthe hope—and I hope my Hon'ble friend will remember these
words—that he will be able to give a sympathetic hearing to the iiumcrous
representations of the non-official members of this Council. I do,hot want”
"crores, but only a sympathetic consideration of our requests. .

“ My Lord, my final appeal is to Your Excellency pErsonally. We
Indians are not ungrateful people and cannot forget all the .good thit Your
Excellency has done to our country. I hope, my Lotd, that in your
well-earned retirement and rest from the cares and anx1et1es .of State, Your
Lordship will forgive my country some of the deplorable incidents that have

recently occurred and that Your Excellency will sometimes remember old
India.”

The Hon’ble SARDAR PARTAB SINGH said:~'* My Lord, I have no
intention of joining the band of critics who have assailed the Hon’ble the
Finance Member, although his consaience, where Punjab finances are concerned,
must be somewhat uneasy. T do not intend to depart from the purely defen-
sive attitude adopted by my Hon’ble Colleague, th& official representative of _my,

, Province; but that attitude, my Lord, is *not inconsistent with the expressmn
of an intimation that we are willing to receive any subv@ntion that may come our
way, and we will raise no objection if the Hon'ble Fhance Member conveys

it in the form of * conscience money *.” >, . »

-
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The Hon’ble SiIkR Guy FLEETWOOD WiLsON: “The Finance Member,
if I may be permitted to say so, is usually in receipt of conscicnce money; he
does not pay it.” ‘ '

The Hon’ble SARDAR PARTAB SINGH: “Nor do I propose to raise the
question of Lord Curzon's partition of Bengal even from the financial point of
view, though they do appear to have been making rather a mess of it in the new
province, across our border, judging from the latest news from Peshawar,
The Peshawar riots, however suggest a reply to the Hon’ble Mr. Lyon who has
twitted us about the number of our police. I am afraid, my Lord, that the
character of the people of Northern India is such that they are rather given to
breaking each others’ heads. Were this -practice of settling disputes aban-
doned in favour of that more in vogue in Eastern Bengal, our police bill would
no doubt be less and our court-fee income more. It shculd be remembered,
moreover, that there is a good deal .of what may be called hereditary crime
still in the Punjab—blood-feuds and cattle-thieving. The time is not long past
when cattle-rai ling was a profession for gentlemen, as it once was on
the Scottish * border, and in the more remote paits of the Province
nercditary proclivities are wofit to survive. Finally, as regards the number
of our police, d> we not, my Lord, give a home to the Government of
India for seven months of the year, and must we not take measures to
protect tiens ? I have referred to the vogue for litigation in Eastern Bengal:
I am afraid that the growth of rhe litigious spirit in the Punjab too has become
very marked. There is something wrong about our judicial system. The
Criminal Procedure Code was designed for the protection of accused persons at
a time when the position of the legal profession in the country was nota very
prominent ope. Now our friends the lawyers have become so powerful, that
it is the Courts and Magistrates who require protection.  The prolongation of
proceedings in criminal cases has become a public scandal, and, it is needless
to say, costs the tax-payer a very heavy sum indeed. When, as is often now
said, the judicial has come to overshadow the executive, it should not be forgotten
that the judicial may be entirely in the hands of our lawyer friends. The Punjab
s the last province in which the transfer of power from the executive to the
judicial should be allowed, and for this reasofl I would appeal to the Heon’ble the
Home Member to give his support to.the propnsals of the Local Government foT
bettering the position of the €xecptivg side of the Provincial Civil Service. The
Exira Assistant Commissigners employed on executive work are at present at <
a very considerable disadvantagt in the matter of pay and prospectsas compared
with those in the iudici:ﬂ line. The betterment of their position will cost nothing
to Imperial finances because the Punjab Government, I believe, bear all the cost,

N . e
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“Icannot conclude these remarks, my Lord, without expressing the grati tude
of my province, and especially the aristocracy of my province, to Your Excellency
for the kind and gracious interest which you have always shown for us. It is
né long time when we were organizing the Punjab Chiefs Association, and I can
never-forget Your Excellency’s kind help and encouragement to me in the work
which I had before me then, and I can assure Your Excellency that after Your
Excellency is settled in your country and in your home there, Your Ekceﬂency’s
name will ever be remembered with affection and with respect by the aristocracy
of the Punjab.

" “ My Lord, my friend the Hon’ble Mr. Mazharul Haque, referring to the
remark made by the Maharaja of Burdwan in cornection w.th the appointment
of the Maharaja of Bobbili to the Execut ve Council of Madras, has referred in a
sarcastic way to the words used by the Maharaja of Burdwan, ‘the aristoeracy
being the natural leaders of the people in this country.” My Lord, all I wish
to say is that time alone will prove whether they are or not.”

The Hon'ble LIEUTENANT MALIK UMAR HYAT KHAN said ;—* My'Lord
as the time at our disposal is short I have given up the idea of touching on
certain important subjects. In the beginning I wanted to bring them to the
notice of Government either by way of questions,or resolutions. But whenl
found that they did not suit the current financial circumstances, I thonght they
would involve a useless waste of time, energy, and also money 7 which is spent
on these enlarged Councils. ’

“Yesterday I meant to discuss many subjects, but as a*g8cd number of
. them have already been dealt with by the Hon'blé Members in their varicus
"speeches I have carefully avoided their repetition. ‘s :

“Knowing that Your Excellency was going to give*rhe a chance on this

Council I have been carefully studying the budget speeches for the last few years,

- which so impressed me that1 could not make out why the Government could

not see its way to accept certain useful and necessary proposals urged by certain
Members. .

“ However, seeing things closely now, I have found out-that all the different
heads in the budget for which certain sums shave been allstted have been . first

) carefully consudered by the heads of the various departments and then thoroughly
examined by the Hon’ble Finance Member ; and although the budget is an
approximate estimate and thus open to discussion, yet I think that only small and
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reasonable changes can generally be possible in it, and any offhand criticism may
be based on defective information, as one can plainly see from the sweeping changes
proposed by taking crores from one head and thus ruining it, and putting crores
pnder the other favourite one for which the critic’s mind may have been prejudiced-
We do not object to wholesome criticisms which may sometimes prove very
helpful, if they be based on strong grounds, by equally considering and balancing
the necessities of all different heads.

Al

“ My Lord, there are only two points I want to briefly mention toclay.

" The first is that there is 2 change most necessarily required of making
such alterations in thase sections of the Indian Penal Code which deal with - the
offences against the State as to make them more stringent, and I think the
Government will have to do this sooner or later as a preventive mea sure, and |
hope it will not wait to be able to make a strong case by giving illustrations
as my Hon'ble friend Sir Herbert Risley, who had to show strong reasons
by giving a string of illustrations to justify his introduction of the Press Bill.
My Lord, | can see the thickening of clouds and am sorry to differ with the
opinion that everything has passed off.

‘1 should like to ask Your Lordship to redress every grievance= if possible
by inviting public opinion in such a way that the interests of one comrmunity may
not svifer or clash. with the other. I mustask for funds even if there be very
llttle available at presant for the appointment of a Commission or Co Immittee to
mqulre into the causes of present discontent and the grievances of irmdividuals as
well of communities, and to suggest plans how to remedy all this zand to hear
petitions directly sent te them which would place that body in posse ssion of rea
matters on a large scale. Inthis way much good canbe done, and even the
aggrieved and dissatisfied, whose troubled minds cannot rest without «doing some-
thing or other, may give vent to their feelings and be relieved to some extent, and
any money spent in this direction will be well spent.

‘“ At the same time I strongly urge that we should award severe punish-
ment to State offenders and for the, suppression of open and’ subterranean
currents of sedition. In connection with this, though I know a good bit has
already been ddne in that directlon, 1 should ask the Government to Tbe still more
liberal in increasing the powef andl scope of the Criminal Intelligence D epartment.
I know, my Lord, thateat this stage the expenses incurred on my above suggestion
would be more useful than any other scheme, be it railway, irrigatior, productive
or non-productive, debatabie qr non-debatable, as all these schemes are meant

1]
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for ordinary life and prosperity, while the redress of grievances appeals to senti-
ments and to the mind which sometimes decides at the spur of ‘the moment to

bring a speedy end to itsself in whatever best financial and prosperous circum-
stances it may be.

.

¥ My Lord, I shall now briefly touch on the other point, that is, our
present system of education. But as it was thoroughly discussed the other
day, I do not like to go into the details. 1 shall come to the conclusion at
once ‘and .again ask for a most needed fund to appoint a Commission, not* to
devise means to put big' schemes into ‘operation, but entirely for a different
purpose, that is, to suggest some definite and useful changes in the present
system.of education, the curriculums of our schools and colleges, and the time for
school hours and for the introduction of technical education on an improved scale.
My Lord, this scheme will not require so large a sum of money as was calculated

the other day, but only a portion of the sum budgeted under Education in the
current estimate.

“My Hon'ble Colleague the Maharaja of Burdwan has said all that I wished to
say about the chief “causes of sedition, and I only suggest this as .a posslble
remedy

M L]

““No number of higher or lower grades of service along with the increased
technical education would absorb the overflow of students, and that only -wotld be
a temporary relief up to some extent. o R

‘I should like to see some changes introduced in the course of teachihg as
would suit the ancestral occupation of the students. At present a boy is required
to sit for 5 or 6 hours in the school and spend the best portior, of the day there
and then in crannmng his prescribed lessons and exercises. In old .tithes there
exjsted a system in India, the old makiab system, whlch was very useful and
'siiitéd to the requirements of the country and its people. Lessons and “preparations
all had to be done there and then in the presence of the teacl;er, which saved the
trouble of reference to books and dictionaries, and the rest of the time the boys
could use for their own occupation. The above times were chosen as not to
interfere in their daily work in life. My Lord, I have said the above in the way of
a suggestion I do not insist that all this be taken up at once ; I shall only urge that
these proposals be given a full considerdftion whenever funds are available, and
my only appealis, the sooner the better. If, however, these necessities can be met
with by any means other than those I have suggestad, [ shall be qu:te satisfied. o

“Now a few words in conclusion to thank Yaur Excellency for granting
mrepresentation to the dumb masses on the Council. Th& small class which
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had -already got a number of voices and by making them constantly heard brou ght
on a large reduction in its own taxation by curtailing the rights of others by the
virtue of possessing and thus being able to put in morc and able spokesmen to
fight its cause.

“But, my Lord, we are contented, we are happy and satisfied. \Ve may
eventually calmly, quietly and without making any fuss submit for consideratior of
the -Government an equilibrium of taxation and a few other minor differences whiich
exist between the agriculturists and non-agriculturists, and in this way we earnestly
ask the support of Government that our low voices should not be hampered by
the strong combination of higher and louder voices. We are thankful to threm
when they try to help us, but as they are not in constant touch with us their help
is not always beneficial.

“Lastly, I have to thank Your Excellency on behalf of the landowning classes,
for the keen interest Your Lordship has taken in our welfare and for the countless
benevolent measures adopted for our good, among which may be mentioned the
vetoing by Your Excellency of the last Colony Bill, which has saved them from
many urnecessary expenses and which | had the honour to oppose on the Punjab
Council, and the passing of the Punjab Land Alienation Act, which was a most
statesmanlike step and has since proved a great success and has saved land-
owners 1rom the streng clutches of the money-lenders and the benefits of which
will be reaped by generations, and which I should like to see sooner or later
applied to sister Provinces wherever it may be needed. My Lord, 1 am glad
to say that the Punjab peasantry, the chief recruiting ground of the Indian Army,
has always remained thoroughly loyal and trustworthy, and I can assure Your
Lordship that we shall always remain such and shall be ever ready to run down
the British enemies wherever they may be, as we have been doing since about
the commencemen: of the British Raj in India; and I strongly support the views
of my Hon'ble Colleague Mr. Fenton: who in the speech of the season has been
able to impress the necessity of more money for the Punjab. We have brought
under cultivation vast tracts of waste land and provided labour for the canal works,
and have brought prosperity to India, and it is only natural that we should be
rewarded for it.

“1 congratulate our Finarce Wember on the budget as a whole, but one would
not like to be in his positlon, particularly on the dates of budget debates. I would
have liked to say sumething on the preseat taxation, but my Hon'ble friend
Shamshul Huda has left nothing to be desired.

¥
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‘“ At the end, my Lord, while thanking Your Excellency for all you have
done for our country in the way of reforms, etc., etc., and for seeing them

through along with innumerable acts. o
’ L

“We all feel sorry that Your Excellency’s term of office is coming to a
close. Being able to know my own heart better, I think I feel it most strongly.

“But, my Lord, we have got one consolation. We know that Your.Excel-
ency’s heart will be always with us.

:-:-‘."M':.1y»-¥ our Lordship live long to.support our cause in England and prosper.”

The Hon’ble NAWAB SAIYID MUHAMMAD SAHIB BAHADUR said :—*“ My
Lord, with Your Lordship’s permission I beg to offer a few observations and
that very briefly. While speaking on the Budget in past years I drew the
attention of the Government among other things to the imperative necessity
of effecting retrenchment in the various departments. The Hon'ble Sir Edward
Baker agreed with me in the suggestion, but he said that the growing needs
of India will not permit of any large reductions being made. Last year the Hon’ble
Sir Guy Fleetwood Wilson was silent on the point. But I am vety glad
my Hon'ble friends Mr. Gokhale and Mr. Subba Rao pressed the matier in
the course of the present discussion. The matter is orie of great urgency, and
as | do not wish to minimise its importance I again bring it,t(; the notice of the
Government. My Lord, accordingto the well-known saying, ecgnomy is itself
a great income. If the Government is able to effect retrenchment and apply ‘the
savmgs to the many useful purposes which were “suggested during, clie -current
sessmn, without havmg recourse to fresh taxat:on, the people will be ‘thankful to

the Government. - ) A N

“My Lord, it is my pleasant duty to associate mysalf* with the remarks
that have fallen from several of my Hon’ble colleagues—remarks. that
are full of thankfulness and gratitude to Your Excellency. You have, my
Lord, generously given the best in you ¢o the people of this country, and 1 beg
to take this opportunity of expressing the extreme gratitude of the people-
of my Presudency which I have the honour to represent, At the same time 1
give expression to the feelings of regret at the prospect of “Your Lordshps
approaching deparlure from this country. :

a

“ Now, my Lord coming to.a sub]ect touched upon bx my Hon'ble friend
Mr. Bhupendra Nath Basu, | am very sorry to say that he spoke on the much
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discussed question of the partition of Bengal in the first Budget debate of this
reconstituted and greatly enlarged Council. 1 confess am obliged to refer to
this matter and cannot help expressing my own opinion on such an important
question, '

“ My Hon'ble friend is aware that this question has been regurded as a
settled fact by the highest authorities,and I therefore think it is futile to attempt
to re-open it, from an administrative point of view. The people who are closely
concerned and affected by the measure both financially and otherwise are the
people of East Bengal, and according to what has fallen from my Hon'ble friend
Syed Shamsul Huda it seems to me that the people of that Province are quite
content with the present state of affairs and would be opposed to any change.
I recognise that the people of Bengal were opposed to the partition and it was
carried against their will, which the Hon’ble Member said has brought on
finzncial disaster. But, my Lord, that is no reason why suchan act should be
repeated against the wishes of the people of the new Province, which I am afraid
wili bring on a still greater fipancial disaster and many administrative difficulties.

*“ In conclusion, I beg to congratulate the Hon’ble the Finance Member for
placing before this Council what may be called on the whole to be a satis-
factory Budget.”

The Hor’ble MR. ROBERTSON said :—* My Lord, it has been customary at
the closing meeting of the session for the members in charge of the different
departments of the Government of India to pass in review the leading features of
the year’s administration. The increased facilities for debate which now obtain
render it unnecessary to continue this practice, and I shall not incur the risk of
being called to order by Your Excellency by attempting to enter upon any general
dissertation on the subjects which have engaged our attention during the past year,
In the few remarks which 1 have to make, 1 therefore propose to . confine m}}self
to one or two questions affecting the Department of Commerce and Industry
which arise from what has been said by previous speakers.

1 shall take first the speech of the Hon’ble Mr. Chitnavis. 1 hardly expected
that it would be netessary to refer to the policy of Government in industrial matters
afier the full discussion which*todk place in the Council on 'Wednesday last on
the subject of technical education. We had then the theory strong]y put forward
that what India warfed was the highest posmble instruction in the industrial,
arts, Tcday we have had ot}:er panaceas suggested for the industrial a:lments
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of the country, ranging - from strong measures of protection to the subs:dmmg
of capitalists by Government and the starting of Government factories. ~ On the:
first of these remedies this is hardly the occasion to enter into a discussion, but
1'wish to say something about the further suggestions of my Hon'ble friend.

o understand him aright, he would have Government come to the rescue and
draw out cap1ta1 for investment in industrial enterpnse by means of subsidies, and
further ‘start model factories to shoi the.way in the workmg of new manufactures.

Hig"objéct isone which I'quite understand. "He"says, do" fiot furn Gut " highly
h‘hlﬁeﬁ ybung men before there are openings for their talent, or they will be idle
and discontented and may become'a source of anxiety to Government. Now I
thitk-there is'a-great-deal in this, and it bears out :the points that were made by
the Hon'ble Sir Harvey Adamson in last Wednesday's debate. The policy of
Government, as then explained, is by all means to advance industrial study, but
to do it on cautious and practical lines suited to.the needs of the country.

“But when I come to the measures which my friend has proposed for the in-
dustrial regeneration of India, I fear that it is impossible for me to agrge with him.
Unless 1 am rnistaken in regard to his suggestions, I gather that the subsidies that'he
would give are to be particularly ear-marked for inducing Indians to enter.the fisld.
He surely cannot in fairness expect that Government could take up such a position.
I am further surprised that he should have such’ a posr opinion of the bpsiress -
capabilities of Indians as to think it necessary that they should have to be led by
the hand in the manner he suggests. In his own part of the country there are com-
mercial undertakings which are most successfully managed by his countrymen
without any question of Government subsidy or Govemment lea(b]]cr He has
heard of the great Empress Cotton Mills at Nagpur, which are managed by an
Indian, and which no less ‘an authority than Sir John eHewett in his opening
speech at the Naini Tal Industrial Conference has déscribed as the model of .
what a cotton mill ought to be. He must also have heard af*the growth of the
manganese mining industry in the Central Provinces in which Indians have taken
a not unimportant part. If examples for the encouragement of enterprise are
wanted, these are some, and I think the®Hon'ble gentleman may take it that
they are better examples than could ever be furnished by Government subsidized
or Govemment managed concerns. %

>
.« ?

“ And with regard to this second suggez!tlorf of Gcwernment management
the Hon'ble Member must surely recognise how difficult, if not impossible
it would be for Government to conduct a business of the nature and on the scale |
he advocates on a strictly commercial basis, I, for oPe, am sure that it would be
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‘most unlikely to serve as an object lesson to a nervous capitalist. There are
ways in which Government can help the industries of India: these have been
referred to on previous occasions in this Council and I shall not detail them now.
But the Hon’ble Member must recognise that there is a point at which Govern-
ment assistance must stop and the enterprise of the people take its part.

“ The Hon'ble Sir Vithaldas Thackersey has mentioned the new IFactory
Bill and has made the suggestion that the recommendations of the Factory
Commission have been set aside under orders from England. The Hon’ble
Member no doubt refers to the proposal to limit the hours of adult male labour
‘which has been embodied in the draft of the Bill. I can assure him that he
is mistaken as to this, The decision that direct limitation of the working hours
of men was necessary in the circumstances of India was taken by the Govern-
ment of India without any suggestion from home, and it was taken after very full
consideration of the subject and with the very general concurrence of the Provin-
cial {Governments. In this connection the Council will perhaps expect to be
‘informed of the stage at which this Bill has arrived. It will be remembered that
it was introdiced in Council on the 3oth july last, when the Hon’ble Mr. Harvey
explamed at some Iength the main provisions of the measure. It was then
referred for the opinions of Local Governments and others interested in the
subject, prior to reference to a Select Committee. The opinions of Local Gove-
errments were not, hgwevér, all received till the middle of January. The Bill is
an elaborate measure and the numerous points raised require careful and
mature consideration. It would have been quite impossible in the circumstances
for a Selezt Committee to complete or even do more thar commence their deli-
berations or tre Bill in the short time at our disposal this session, and the B;II
u1as therefore had to stand over till the Council meets next cold weather.”

The Hon'ble MR. MILLER said :—'*My Lord, the Hon’ble Mr. Mazharul
Haque complained of the irrelevancy of some of the subjects that have been
introduced into our debate yesterday and today. This is no doubt true, but I
think that no one who has had any experience of the proceedings of the old
Council will fail to agree that, while the discussion has as usual, and as is
almost inevitable, ranged over a very wide gariety of subjects, still there has been a
dlstmct tendency a noticeable tendency, to confine it more closely than before to
matters that are connected though that connection may sometimes be slight, with
the finances of the country. Therc*have been some exceptions, but | propose to
followy the general examplt ang to confine myself today strictly to matters arlsmg
out of the Budget. Looking back over the vafious discussions we have had thjs 4
session, 1'am npt sure that.thers: is not a good deal in them that may give the
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Finance Member cause for apprehension. It is true_that recently a great deal
has beensaid, and very rightly said, about the necessity for economy, but in the
-discussions which have passed we have had many suggestions made that show
how strong the tendency will be in future for the expenditure of the country eto
" develop at a'rapid and perhaps at an almost alarming pace. The claims of
.,educatlon in general and of technical education in particular, the claims of
1rngatlon "and of sanitation, these have been urged with great force and with argu-
ments. agamst which there.-is little-to oppose except the.argument of financa. At
the same time, it is pointed out, and the official members have shown us, how
inevitable it is that the expendlture of the CivilDepart ments will go on increasing.
_'Itbmk myself, as far as | can forecast the future, that there are bound ‘to be
further increases in those departments, both on account of the demands for greater
.eﬂimency and because the rise of prices and other causes tend to throw always
increasing charges upon the Government. It is all very well to talk jestingly of
“efficiency ’ witha capital ‘ E.” Iunderstand that efficiency with a capital E means
a bureaucratic efficiency, efficiency such as all the departments wish to achieve ; ;
and eficiency without a capital E means real and genuine efﬁmency such
as commends itself to the particular speaker. But 1 am not certa1n, smy
Lotd, whether the demands of the latter class of . efficiency” will not invplve
us in just as heavy expenditure as the former, and I am quite certain, looking
to the conditions under which the administration of this country is carried on, .,
that you will not have efficiency in the wider sense without,a good dea) of *the
eﬂicxency in the departmental sense: Having in view al’ these causes that mist
tend to increase the expenditure in this country in the future, I am in entire
agreement with those who attach the greatest importancesto the observance of
economy. I think it is hardly possible to over-rate* the lmportaqce of a strict
attention to economy in all branches of the admmlstratmn of India. It i
" necessary in- all countries that expenditure by the ?tale should be closely |
scrutinized, and it is certainly no less necessary in India than elsewhere.

““In the departments with which I am more particularly concerned,
reference has been made to the: question of restricting expenditure on settle-
ments, of spending money more freely® on irrigation, and of taking up more
vigorously the question of the supply of cattle. 1 propose only to make a
very few remarks on these points, The simplification of sqtthement procédure
is an object to which the Government of Indtzt has always attached the very
.greatest 1mp0rtance There is hardly any temporanly settded province in
whtch much has not been done to simplify and shorten the procedure agd to
prevent the inevitable harrassment to which - settlemént proceed’}ngs must °
temporarily always give rise. 1 do not however think that we are tikely to

L]
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attain to the ideal which the Hon’ble Mr. Mudholkar placed before us yesterday .
I doubt if it will ever be possible to vary assessments solely with reference
to changes in prices. There are very great difficulties in this matter. It
has been discussed much in the past; I have no doubt it will be discussed
again in the future, and I certainly do not propose to detain the Couacil
by going into the subject at any length today. My own opinion is that,
while simplification is in every way desirable, it is not likely to be carried so far
as the Hon'ble -Member suggested yesterday. At the same time the Council anc
the Government ought to think very seriously before foregoing the system of
periodical investigation, and if necessary of periodical re-valuation, which has
been handed down to us in this country, and which other countries now, seem to
show a desire to emulate.

“Regarding cattle, 1 have explained on more than one occasion that the
Government of India and Local Governments are fully alive to the importance of
this question. The problem was very fully discussed in all its bearings at the
Conference held at Lucknow last year, and I should like to refer my Hon'ble
friend Mr. Chitnavis to the conclusions that were than arrived at by a very large
and very representative Cothmittee. 1 have explained to him before how the
question of a cattle survey stands, and I will only say now that I think he would
on reflection admit that an attempt to make a census of cattle at the same time
as the urdinary census of this country would be attended with very great difficul-
ties and probably with an expense which the result would not justify.

“In regard to irrigation, there is a very substantial amount of agreement
between my frierd Mr. Dadabhoy and myself, though unfortunately we always seem
to express ousselves differently. The works in which the Central Provinces are
interested are works which must, under existing arrangements, be financed from
revenue. That is the actual position and I at least must take account of actual
facts. The amount made available for financing those works is now not sufficient
to carry on the programme of protective works at the pace at which our engineers
are able to undertake it. Up to a year ago, it was sufficient, but that is no longer
the case. We have, however, as the Council has been informed by my Hon’ble
friend Mr. Jacob, been discussing arrangengents for making a larger sumn available
under which we shall be able to undertake a larger programme and to carry it
through more quickly. Iam quite aware thatit has been a great disappoint-
ment to the administration *in*the Central Provinces that they have not
been able to start work onl thg one great schems which has been sanctioned for
'that-Provir‘:ce, the Terdula Canal; but it would be useless to start work unless we -
could look forward with soi:':e confidence to carrying it thiough uninterruptedly.

>
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I hope we shall soon'be in this position, and that if the state of the finances
improves, as we all hope, that we shall be able to sanction the beginning of this
work. The Government of India fully recognise that this is a work from which
very great benéfits are likely to be derived in a tract a great part of which has
suffered severely from famine. We also recognise that, through it is classed as a
protective work; it is on the very verge of being a productive work, and that any
improvement in the rates which the people may be willing to pay for water or.
any other improvement in the financial position may bring-it into the prodvctive
category. For that reason we are anxious, if possible, to see it start. My Hon’ble
friend' Mr. Phillips has suggested that a grant of three lakhs would be exceedingly
useful at the present time. I cannot of course make any promise that such a
sum will be found, but I may say that his remarks on this subject will be con-
sidered. The question of course whether any grant can be made or not will
depend to some extent on the arrangements that can be made for carrying on the
work.

“1 have listened with much interest, my Lord, to the tale of the hardships of
the various Local Goverrments and to the competition as to whi¢l? should, be
given the lowest place. I once belonged to a very Sorely afflicted Local Govern-
ment myself. 1 had some re5ponsibility for its financial arrangements, and I must
admit that I held very strong views on the subject at that time, so stroug that I do
not know that I could refer to the proceedings of those days now with the tesejve '
and impartiality which are necessary in my position. I understand, from what my
Hon'ble friend Mr. Holms has said, that the position in the {Jnlted Provinces
has very greatly improved, though I think he has some justiﬁcatio-:l for not
professing himself altogether content; and I observed with® grcat  interest
-that another Hon'ble Member who represents the Province of Bengal, and whose.

impartiality must therefore be unquestioned, had also,a good® deal to say
about the finance of the United Provinces. We may, hoqever, I think, givé *
the palm for a forcible and picturesque representation of the difficulties of Local
Governments to my Hon’ble friend Mr. Fenton.* Nothing could well exceed
the strengthi of the description which he has given of the position of the Pun]ab
and he made one or two remarks fo which I should like to refer, though of
course 1 have no intention of enterind upon the general financial question as
between the Imperial Government and the local” one. The. Hon’ble Meﬁ:’aber
asked for a freer hand for his Local Governent in'its revenue policy. T need
hardly say at this time, when the claims of decentralization are very much to
_the fore, that the necessity of giving Local Go?emments as free a hand as
posslble is not likely to be overlooked. At the same tlme, the Government

]
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of India -must maintain its control over general questions of policy, and I cannot
myself understand how any control that the-Government of India may exercise
could have such serious results as the Hon'ble Member referred to on the
spending departments of his Province.” Nor am I quite sure of the accuracy of the
Hon’ble Member’s description in all other respects. Since he made his speech,
he has been very liberally supplied with figures from other speakers, some of
which must bave suggested to him that there are other provinces where the
hardships are scarcely less than they are in the Punjab, and perhaps he may
have felt that he had overstated his own case. There is one statement in his
description of the position that I fail to understand, though perhaps the fault
may be my own. I do not know, and he has not explained in his speech, "the
exact meaning of his reference to the fact that of the assessments in the Canal
Colonies, the Finance Member takes 15 annas and the Punjabis left with only
one anna.”

The Hon’ble Mr. FENTON: “ My Lord, if time had permitted yesterday,
T would haye gone on to explain that, whatever the Punjab Government
reccives on account of irrigation revenue is virtually, and has been for some
years past, and will ior some years to come, be of the nature of a fixed assign-
.ment, 2 fixed assignment of 3oj lakhs neither more or less, which the Punjab
gets on account of the profits of irrigation. When I said that the Punjab
Governraent gets only one anna out of the assessment in the Chenab Colony,
I excluded the irrigation revenue, because the Punjab share of the same does not
deperd on the actual assessments but is of the nature of a fixed assignment,”

The Hon'ble MR. MILLER :—* My Lord, I am still in the dark. I inquired
as to what the division was, and 1 understood that both irrigation revenue
and -land-revenue were divided in the ratio of ten annas to the Imperial
Exchequer and of six zanas to the Provincial. What | have understood from the
other remarks my Hon’ble friend made was that he wished to point out that out
of the Provincial six annas, five annas were spent on the cost of administration,
He mentioned those costs at some lengthg he referred to the question of jails,
Magistrates, treasuries, expenses of collectigp and growth, and so on. I under.
stooc. that five annas went to these, and that only one anna was left over; but |
understand now that this is no the cise.”

L
The Hon’ble MR. FENTON “What I meant was this—that whatever thc.
‘ Pun]ab Government geis on account of irrigation is a fixed quantity, which does »
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not vary from year to year, and that. it is of the nature of a fixed assignment, an
assignment of 30} lakhs. Every year since the Provincial settlement came into
operation the Government of India has had to make up the difference between
‘th® actual receipts and this fixed assignment; under such conditions it is not
incorrect to regard all irrigation receipts as Imperial revenue, the Punjab share
of the assessments being confined to three-eighths of the land-revenue.”

The Hon’ble MR. MILLER ~—"I do not see how the Hon'ble Member has

"proved his case, but I do not propose to say more about this particular calcula-
tion,

cerE AL =1 .

“The Hon’ble Mr. Phillips, in dealing with the finances of his Province,
has carried us back to the times of large expenditure on famine. He gave a
very interesting account of the manner in which the late famine was dealt with
in the Central Provinces. The Government of India have already endorsed what
he said about the efficiency and economy of those operations, and I neéd not

add anything on the subject now. 1 on!y express personally the hope that the
finances of the Province will not suffer in the long tun.

2

“These allusions to famine carry us back to a time that is fortunarely past,
The budget of the present year makes no provision far similar expendilure the.
reports from almost every part of the country are most satisfacory ; and I fruct
that the year before us will not disappoint the promise with whlch it beglns ”

The Hon'ble SIR HARVEY ADAMSON said: - ‘I wish,to say a word "about
what fell from the Hon’ble Mr. Haque about the regrettablb incident that
occurred yesterday. The Hon’ble Member spoke mth dlsapprobatlon of tue

~conduct of the Hon’ble Mr. Bhupendra Nath Basu in ignoring the ruling of His
Excellency the President, but he exaggerated the wrong that.was done when 'he
said that the Hon’ble Mr. Basu had continued to the end of his irrelevant remarks.
‘The Hon’ble Mr. Basu was prevented by the irtervention of His Excellency
the President from delivering more than two or three sentences of what he was
prepared to say. The ruling of the chau‘ was in fact enforced.

‘“The only point that has come up m this debate which reqmres an explana-

tion from the Home Department is the sepa‘r'atwn of ]udtmal and executwe

. functions which has been referred to by the Hon'ble Mr. Dadabhoy and the‘
. Hon’ble Mr. Madge. The Hon'ble Mr. Dadabhoy has remarked that no provision’
® has been made in the Budgetsfor the separation of®judicial and executive .

funchons, and has anuned why the experiment which I outlined in this Council

.
> L
» ] ER .
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two years ago has been postponed. The scheme has not yet been submitted to
the Secretary of State for three reasons. First, the reports of the Governments of
Bengal and Eastern Bengal and Assam have shown that the experiment would
costconsiderably more than was anticipated, and as neither the Imperial Govern-
ment nor the Local Governments are in a position to find the moncy the experi-’
ment must stand over. Second, it must be admitted that the scheme is regarded
by influential sections of opinion in both provinces as calculated to weaken the
power of the District Officer. The Hon’ble Mr. Madge has referred to this. The
Government of India do not share this opinion, nor I may say does Sir Edward
Baker. Nevertheless it is widely entertained by classes whose views are entitled
to consideration. In the present condition of the provinces it is’ inexpedient to
start a scheme regarding which there is so much diversity of opinion, Third,
during the past two years crime of a political nature has overshadowed the peace
of the two provinces, and in these conditions it is undesirable to make delicate
experiments with the judicial system. 1 may add that something already is
being done in the direction of separation in districts of Eastern Bengal and Assam
to which additional District Magistrates have been appointed. 1 regret the post-
pcnerrfent' of thc.experiment, and I do not doubt that in more satisfactory con-
ditions separation between the functions will eventually be carried out ; but 1 fully
concur in the reasons for the postponement.”

The Kowble SIR Guy FLEETWOOD WILSON said :—* My Lord, I
should like to give the specch of each individual Member the attention which it
deserves, but the ti.ne at my disposal does not admit of my doing so. Ishall
therefore deal with the speeches by groups of subjects rather than with the
speakers. There are one or two points as to which 1 must make an exception.
The first relates to the prices enquiry which was referred to by the Hon’ble
Member opposite.

¢« I thank the Hon’ble Mr. Dadabhoy for his kindly reference to me, but I
must say quite candidly that it was with profound regret that 1 heard him
discredit in advance the result of the enquiry which we have entrusted to one of
his own countrymen. The difficulties which®Mr. Datta will have to grapple with,

*are sufficiently great, and it is neither just nor ggenerous to decry the outcome of
his labours.  at d:ly rate believe that our choice will be amply justified and
that Mr. Datta’s research will be of great value. ,

“ I cannot pass unnoticad Mr. Chitnavis’ advocacy of economy. I welcome
it, thank him for it, but I mwust say in reply to his hope that I may devise a means
for keeping . down expenditure that, the. reduction "of expenditure rests with the

. -
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Government of India asa whole and must be supported by the enlightened
opinion, both English and Indian, in the country if it is to be effective,

“The Hon'ble Raja Partab Singh’s speech was not delivered
because I" think he is not familiar with the English language. Itis givenin
®the papers this morning, and I only allude to it for the reason that the Hon’ble
“Meémbér‘was “not, I think, present when the budget was first discussed, and he

cannot have been present at the subsequent dlscussmns which took place

when the various resolations were gone over. T ”
ta b

~ ¢ He travels over the whole pf the questions which in some cases had been
voted, upon. 1 hope I shall be forgiven if I say that this plan of re-discussing
questions which have not only been the subject of resolutions but have
been discussed very fully and actually voted upon, is one which, if I may be
permitted to say so, would in some assemblies stand a good chance of being
ruled out of order. 1 have only one remark to make as regards the Hon’ble
Mr. Quin, who complained that he wanted a bigger piece of cloth as his coat
was getting too small for him. May | suggest that instead of a frock
coat, Mr. Quin should wear a more homely garment, suchas *a jacket, That
is the principle which I shculd like Provincial Governments to work to.

“ The Hon’ble Mr. Fenton’s forcible speech was marked by great ahlhty,
and I am sorely tempted to deal with it as fully as ic deserves .

. 3

‘““ He began by conclusively provmg that the Punjab is the pere.mtal homie of
earthquakes, plague, pestilence and famine, and concluded ’by likening it to a
shorn lamb which I, the cruel shearer, have turned out to 'starve in the éold.

“ His eloquent peroration, which time did not admit of l'ns delivering but °
whlch I have read with interest in this morning’s pape;, dealt miainly with sheep. °

o e

‘1 should be disposed to vary it somewhat and ’to say rather that the:
provinces appear to be not unlike fat sheep who having fallen on their backs are’
incessantly baaing to me to put them on their legs again. Indeed of all the
flock the gentle lamb of Madras aloae greets me with a friendly bleat.

i - "’

“ Mr Fenton reproaches me with retaining 15 angas out of ljs every

rupee. Bearing in mind some features of Pupjab expendlturel c4gn only say
in the words of Clive that ‘ I marvel at my oWn moderation.’ Lt :

“‘ One of the most useful purposes which this discyssion has served for many
years is the opportunity it affords to provmc:al representatwes (both official and’

-
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ron-official) of putting the financial needs and difficultics of their provinces before
us in a friendly, temperate, able and, in some ways, informal manner. This feature
of the discussion has besn well maintained ' today and yesterday, and 1 have
listeted with much interest to the sprechés of Hon’ble Members on the affairs
of their respective provinces. I recognize much force in what they have told us !
and | am sure we respect the patriotic zeal with which they have pressed their
points. I can assure them that their views will be most carefully considered.

“The remarks which I made on provincial finance when presenting the
Financial Statement may have been somewhat misunderstood. Nothing was
further from my intention than to allot blame or to classify the provinces in any
sort of financial order of merit. [ have learned something of the difficulties of the
provinces. They have less elasticity in their finances than the Imperial Govern-
ment, for the simple reason that they have no independent powers of taxation.
They . have become committed to expenditure, which they find it difficult to
curtail in a hurry. They have their times of calamity and forced retrenchment ;
and they are apt to think that the Central Government sometimes drives hard
bargains .with them. I recognize all this. I gladly make allowances for these
difficulties, as I am sure that Local Governments make allowances for ours. For
I confess I know of no miore delicate task than that of weighing the claims of all
the different provinces in this vast country with their varied history and their
varied needs. This task initself is heavy enough : but when we have to go a
step further and balance the result with the ciaims of our Imperial services, then
I say the allocaiion of funds between the Central and the Local Governments
requires 21l the good temper, and all the tolerant give and take, of which we are
‘collectively capavle,

"“My remarks on prcvincial finance last month were directed at another
aspfjct'of the case. We are losing our opium revenue : and heavy demands for
new expenditure on education, sanitation, and so forth are being daily pressed
upon us. In my judgment therefore we have reached a point at which we ought
to stop and consider whether India can afford all thit she has has hitherto been
aiming at. We may, as I have already suggested, be compelled to slacken the
pace of our administration, or to seek for cheaper methods, or even to give up
some scctions of our, governmental activities. 1 have no wish to pre;udge the
decision. . But 1 would like Local Governmenrs to see what i is impe nding as
clearly as I do mvseif and to gne thtm a friendly warning that they will have to
bring their expenditure mor dirzctly into line with their income. I look on the
position in this way. The Local Governments are our partners in the administra-
thl‘l of the country,; and 1 t\ant to einvite them as partners to co-operate with us
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in taking a clear view of the needs of the country, of what is requisite for ifs well-
being, and how we are going to find the ways and means. After what he has
seen and heard in this Council during the last two months, and after the msaght
he has gained inte our general financial position, I do not think that any
provmc:al representative can possibly go back to his Local Government and
'”e‘ﬁ%ﬂ%xrage ‘them with hopes of large Imperial grants for general purposes. I
trust that, on the contrary, he will explain how strongly the need for economy is
felt'in 'this Council, and how important it is for Local ‘Governments t3 make
“cém mon cause with the Imperial Government in securing it.

b

oIt is with this view that I have laid emphasis on the danger of overstraining
the provincial settlements, which are on the whole, I believe, adequate if worked
with care and foresight. 1 do not pretend that the settlements are in all respects
perfect. Inparticular I am impressed with the inconvenience of dispropor-
tionately large fixed assignments, if these exist. But I would remind the Council .
that this point and a number of kindred points were commended to our attention
by the Royal Commission on Decentrafization, and it would be_premature to
express any opinion on those points until they are fully exapined by us in
consultation with Local Governments. I intend to take up the subiect; 3nd 1
can assure the speakers of today and yesterday that anything which tends to
give Local Governments greater elasticity in the management of their finances
will receive my most friendly consideration. But any general rgcziét'iag of the
existing settlements with a view solely to increasing the spending puwer of the
provinces is, in my judgment, out of the question, and I can on‘y end this. s'ub]ect
as I began it, by a strong appeal to Local Governments to co-qpemte withus, on |

broad-minded and steadfast lines, in the pursuit of 'that economy w:thout whlch
thvre can be no real efficiency. -

‘“ Since I introduced the Budget on the 25th of Fej)ruary we have had’a ’
number of resolutions moved and forcibly and eloquently supported in Counci!, ..
The predominant feature throughout the dlscusswns has been a demand for
largely increased expenditure. .

“ We have also had a series pf speeches which in book form might be,
suitably entitled—'What 1 shall do when I am Finance Membgr.’ B

“ From that standpoint it has no doabt 'presented :tself. to'the minds of
the speakers that as money is not available money would have to be provided.

“ Accordingly they have. advanced a number of suggestlons for very
heavily adding to the burden of taxation. .

[}
. -
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*“ The Hon’ble Mr. Gokhale will not be offended if Isay he has gone
one better. He even advocates impairing our credit by ceasing all endeavours
to reduce our debt.

“1 think that must have been for Calcutta consumption.

“1 want to be absolutely frank with the IHouw’ble Members opposite
whom I am glad indeed to claim as personal {riends but whom [ recognise alsa
as Tair and mdulgent critics.

I will tell then exactly what would happen if I yielded to their entreaties
to put the heavy additional taxation which they advocate on their unfortunate
fellow-countrymen. 1do not know whether we should hear much about the
benefit of improved sanitation or the blessings of technical colleges, but one
thing I do know, and that is that from one end of India to the other Hon’ble
Members would loudly proclaim that the additional taxation could quite well
have been avoided and that the people may thank an extravagant and inept
Government for the burden under which they are groaning. 1 should not
presume to find fault with my Hon'ble friends for'so doing. In politics you
must play the game, and that would be a perfectly legitimate game to play ; but-
they must not mind if I respectfully decline to take a handin it. I do not
wish to add to the hegvy burden of taxation in- the country. 1 would rather
turn ny thoughts *owards economies.

¢ It is vossible that you may have, inthis country, been striving too
vigerously to attain a policy of perfection. A policy of perfection is an
excellent wning if you can” afford it; but as is the case in regard to most. other;
things you must cut your coat according to your cloth, and it is no good
attempting to attain nerfection if you have not the necessary funds wherewith
to doit. © Whilst we should keep a high ideal well before us, we must, Iam
afraid, be satisfied to go slower in that direction, for 1 am sure that it is
absolutely essential to iutroduce greater sobriety in our public' expenditure if
we are to avoid deficits and consequent enhanced taxation. -

&+

““There is one subject on which al,my non-official critics unite. Some of
them think I have under-estimated the revenue: most of them would like
to s=e more money provided for public health and education or whatever they spe-
‘cially support. But all of them Agree that we spend too much on other purposes.
In regard to the latter Luish to say at once that I personally am very desirous
of seeing expenditure cut down. I do not pf course accept everything that has.
been . said on the sub]ect te day or yesterday. 1 demur particularly to any

2 *
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comparisons which take us back to times before the closing of the Mints. I do
_ not-suggest that that event, like a magician’s wand, altered the whole tenor of our
‘ ﬁnances but itis a fact that, with stability of exchange-—and prohably inno small
. partas a result of it—began a period of remarkable prosperity in the affairs of this
country. Commerce improved, political aspirations awoke, a higher standard of
=5 éoqurt ‘came’ to- -the front, and as a necessary consequence both our revenue and
expe;_ldll_;ure were carrespondingly affected. With the progress of the country
and the-constant-demands upon Government. to undertake duties which .in othar
= countries: 'would largely be left to private enterprise or private liberality,
the\“clalms upon the public purse must of necessity grow. I do not wish on
-ithls otéasion to. _say anything about our military expenditure, as it is only a year
ago since a masterful exposition of that subject was given to the Council by
Lord Kitchener. Similarly, I have nothing fresh to say about our railway
expenditure, except to express the hope, in which I trust I shall be encouraged
by Sir T. Wynne, that the large share of the earnings which "is now being put
back into the railways in the form of betterments will yield an adequate return.

. “ As regards the [cost’ of the civil administration proper, I think that it
| requires very. careful watching and that we must very seriously examiné whether
we are not committed to a standard of expenditure which will ultlmatdy be’
beyond our means. Apart from opium, which seems to have reached a sfage
which knows no laws, we cannot expect our revenués to advance with the same,
rapidity as they did up to 1go7. That alone would be a sufficient reason- for
steadying the pace of the increase in our charges. But over and above this, we
have the fate of our opium-revenue in much uncertainty ; and on,thé other, hand,
-~ jfrwe~are-going to do anything at all for education and industrial pr‘buress we
.. Have heavy liabilities impending. However much therefore or however little we
s doforrtligse fiew requirements, a readjustment of expendifpre is in fny opinion
cléarl_v indicated. How this is to be effected, is not a point 'on. which I ‘care to
dogmatlse today. We have been offered many prescriptions. We are told that
" the greater use of indigenous agency would tend to ecdnomy. We are told that
Government might hand over a good deal of its work to local bodies and non-
official effort, - We are told that in some :'espects we have duplication of work
and machinery which is unnecessarily elab8rate for a simple countty. 1 will s
that on.all these points there is a good deal an which my Hor’bie friends and
« myself will find ourselves in substantial agreement; RBut ‘hasty evonomy, is olten ,
falsé economy ; and the particular directions in which we age asked *to retrench
require . much. thought. That thought will not be spated, and I am prepared to
do what in me lies to press forward thé cc}nsideration.of this all important sp]l::ject,

a3
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With that assurance I would ask my Hon'ble friends to absolve me for todkay
from a more detailed examination of the various suggestlons which they have put
forward.

“Turning for a minute to the question of the new taxes on silver, ] @am
sure I would not be justified in taking up the Council's time with further
remarks, after the very full examination to which the whole question wras
subjected in the debate on the Taxation Bills. I merely note that the opin®on
is repeated by my Hon'ble friend opposite that we could have reachred
equilibrium without any new taxation at all. Now, I am -reasonably confident
of this: that we could not have worked up to an adequate working balance on
our old basis of taxation without taking a very much higher figure for opitam
than we did. 1 understand my Hon'ble friend would have been willing to sSee
this done, and I agree with him that, in view of the excitement in the opitam
market, it would have involved no great risk to assume a selling-price consider-
ably in excess of our budget figure. But should we be justified in putting our
financial arrangements so largely at the mercy of a feverish speculation? A nd
if the extra revenue is forced upen us, ought we not in prudence to set it apart
in some way from our ordinary resources, and not be content to live upon what
may virtually be vanishing capital ? There is surely only one answer to such
questions.

“Orly one word more on taxation. I see that, in spite of all that was said
by us to the contrary, there is still a good deal of head-shaking in certain
quarters as to our real object in raising the duty on silver. I am glad thrat
the Hex’hle Sir Sasscon David and Sir Vithaldas Thackersey are presemt,
because i have secured an excerpt from that admirably conducted journal, the
Pioneer, which I will with Your Lordship’s permission read for the benefit of
the Bombay-Membe:s :—

‘The price of silver on Wednesday 2r3d was two shillings an ounce, the figure at
which it stood when the import-tax was imposed. Recovery has thus taken place in

less than "a month. ’
-

‘“Incidentally 1 am glad to see that the price of silver, after a slight and
‘e may hopea temporary fall, is now higher thanit stood on the day before
our Budget proposals .were published; and I sincerely trust that this may be
taken as a good omen that tHe fears of our Hon’ble Colleagues from Bombay
as to the effect of’ the, duty will not be realized. But this is a parenthesi3s.
What 1 started w0 say was that we are still bemg assailed by gloémy
hints ‘that the silver duty «s an insidious move in' our currency policy. I

1]
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“wish categorically do corvect that z'mpresss'm If I had meant the new duty
to be‘currency matter, I am not at all sure that I.should have fixed it at 4
annas an ounce, and I am not at all sure that we should have used the proceeds
as’ ordinary reveénue. We anticipated some such criticisms, and for that
reason’ we intentionally avoided all reﬁnemen"ts, such as a' sliding scale, which
wou]tl*gwe colour'to the idea” that we were mampulatmg silver for currency
cnds; ' We do not seem to have wholly succeeded in averting suspicion : and I
can"bnljr*repeat that the tax is meant to strengthen our revenue, and for revenue
purposes” only. .

: '_'-The :Hon’ble Members for Bombay have on this and on previous occasions
dealt with two subjects of superlative' importance in this country, with what I
may term commanding ability. The problems which have been burning questions
in this country for many a long year are not perhaps problems which cornmand
quite equal attention at home. From sheer lack of knowledge I should not show
to advantage were I to enter the lists with the Hon’blé Members on the more
abstruse features of currency questions and the various bearidgs of the gold
Currency Reserve. But it isnot for that reason alone that I reduce my remarks to.
the. narrowest - limits. The whole matter is so closely interwoven w1th the Gold
'pohcy of England, that I thought it more useful to advance, if slowly, at any rate
steadfastly, along the path which we w:sh to follow, to note what we have done,
and to indicate what I really hope to accomplish, rather than to dehve. myself*
of lengthy expositions of an academical character. ) ,

‘“ One word as to the Gold Standard Reserve. Iam well aware that there
.exists in the financial and commercial communities in this countr, a strong
-feeling that the Gold Standard Reserve ‘should be what’ the term implies, a
reserve-in.gold.. . 1 sympathise with that feeling, but we must all, I think, recog-
nise that there is much to be said against locking up a large'sum of non-interest-
producing gold, and in all such matters it is useless to fgnore the fact that
opitiion in England has to be considered. Personally iteis my earnest desire, as
it is my intention, to approach Indian finance from an Indian standpoint,’ but I
should like to add that I can conceive fhothing more unfortunate than any
attempt to separate the common interests of England and India, or any fallure
to recognlse how dependent India is on the markets athome. A]l sust, I thml!
appreciate "the improvement which Lord Mor]e;y hgs effected in the position of |
the.Gold Standard Reserve during the last year. .

L
s “I think I have nowtouched upon most of the points ahich have arisen
during the Budget debates, and it’only remains foy me to express, my gepuine
. . _

L]
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:appreciation of the patience and cons;deratlon which bave been shown me
throughout the session.

. .

* ‘I have had as Finance Member this year to deal with a new system, the
- outcome of the reforms, which has thrown at times an almost unbearable burden
upon me.

" “ At my age, handicapped by climatic conditions and faced by the painful
necessity of imposing fresh burdens on the people, and, I say quite honestly,
overweighted by lack of knowledge and experience, I must have broken down
but for the magnificent support I have received from my dear friend the Hon'ble
Mr. Meston and my financial staff, Indian and English, and I must add from
Sir W. Meyer, one of the ablest officials and most loyal of comrades 1 have ever

“met.

“ But it is not to that help alone that] owe my continued official existence.

It is most certainly also due to the sympathetic, indulgent and considerate
treatment which this Coun::il as a whole has accorded me.”

His Excellency THE PRESIDENT said :—* Gentlemen, in accordance with
-our new system of procedure the discussion of the Budget has been so full
and Jetailed, that I propose to confine myself to a few very general remarks
- on the financial position.

“In his opening speech the Hon’ble Sir Guy Fleetwood Wilson explained
to us the financial story of the past years, his view of future demands upon
our revenuz, and the means by which he proposed to meet them. I con-
gralulitc my Hon’ble friend on the lucidity of his explanation. Since then the
Financial Statement has passed through its various stages, and has today been

- before you as the Pudget for the coming financial year.

“My Hon'ble friend invited us to look back into the past, to the time of
- the Hen’ble Mr. Wilson ﬁfty years ago, to the days of small revenues and
- equivalent expenditure, but ‘entailmg speeches of portentous lergth ; he told
us of the complicated methods of successive Finance Members anxious to
explain to inanimate Councils their administration of the vastly growing trade
.and ever-increasing incdmg of, India, till he brought us down to the present
day, with our revenug, of over 75 millions, our enlarged Councils and their
greatly increased opporturiities for criticism and discussion; and now thas e
are at the conclusmn ofrthis debate my thdhghts naturglly turn to the story of
- our ﬁnanceh Since 1 assumed’ the Viceroyalty in November 1905. It is four

r
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years almost to a day since | addressed the first Budgel meeting of my, Council,,
-and~of ‘the advisers who then sat beside me on my Executive Coungil it is.
-curious-to note’ ‘that none now remain to me. Some after long years of usefule
work, hdve retired frorn the service, one distinguished amongst his compeers
Fhmgbrfeam‘hli‘llaét resting place, and two are ably directing "the administrition®
-cf-great Provinces. o

In -findiicial, as in other matters, India has passed through a'time’of
-strain.and a.nxlety durmg those four years ; but she has, I hope, notwithstanding’
-many-ups- and downs, emerged successfully from her trials. WhenI took over’
the &b\iet‘nmeﬁt “thé "coiiitry Was 'on” the crest of a wave of remarkable pros-
penty Notwithstanding short rains and the cruel ravages of plague, we had hacl'
in " 1905-06 a surplus of over 2 millions, and at my first Budget meeting, in
March 1906, we were able to announce a large number of special grants, foi*
education, agricultural research, and police reform, as well as to remit a variety
of petty cesses on the land at a cost of 82 lakhs of rupees. - Yet even 'these
large concessions failed to check the onward niarch of our revenues, 'and in, the
following year, 1906-07, we obtained a surplus of 1} ‘millions, and Bund ' our-
selves in a ‘position to put:the crown on a long series of remissions of: tdxation
by reducing the duty on ‘salt to the nominal figure of one rupee per. miund.
This however brought:us to the end of our cycle of gdod years, and; i,n’ the
autumn of 1907 the outlook became suddenly overcast. The rains f.nled over*
the greater part of Northern India, and we had to prepare to avert the mlsery
.of a widespread famine, whilst almost simultaneously we found - oyrselves
called upon to face one of those financial upheavals,which period. ally con-
vulse the great markets of the world. The combination of misfortunes bore:
heavily:upon our resources:—-Our revenue fell off ; our trade was "dlslocated
and a severe drain was imposed on our reserves of gold. In 190j-08" Sut .
surplus dropped to little over 4% of a million ; in the followin® Vear, the reaction

was at'its height and we had to declare a heavy defictt. Thus passed two.

years of anxiety, of constant watchfulness, and of nfany enforced economtes,
but throughout our time of trial we nfay justly recall with pleasure that
our 'financial machinery workéd .efficiently, and the credit of India remained.
unimpaired.

“ With the year which is now closing begins® the third ‘phase of Indiane
finance during my term of office. We are entermg. ons a time of “recovery.
TheHon’ble Finance Member has told us that the new finangial year promises
"to open ‘ under favourable auspices, wwith good harvests, dctive markets, expand--
ing trade.” He anticipates prosperity in the prwate and® public ﬁnances of the-

+ k]
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“country, and, given a good monsoon, looks forward to a general improvement in
our revenues. My Hon’ble friend is proverbially lucky in his * gamblein rain’, so I
hope his prognostications may prove true. But there are obvious difficulties ahead
of us. "Our opiim-revenuc is menaced. We are committed in some respecise—

‘and Local Governments along with us—to expenditures on a scale which it

" may not be prudent to maintain and which it may be necessary to revise. We are-
face to face with new aspirations entailing a heavy outlay on social and industrial
progress, the vital necessity for which no one recognises more sincerely than I do,

-but which cannot be directly or speedily remunerative ; and though we may
heartily rejoice over a progress which must entail increased expenditure in many
directions, we cannot distegard the consideration of the sources from which that
‘expenditure is to be mct. It is a great problem—in-it there is much food for
thought. And behind it there may lurk many other problems which we cannot
now foresee, and whilst sympathising, as | do, with many of the ambitions of
advancing prosperity, I cannot but feel that the conditions of the present time call
for caution, for the husbanding of our resources and the strengthening of our credit
to enable us]i? meet the duties that lie before us.

“ And notwithstanding the increased taxation to which we have been driven
by stress of weather, the skies are beginning to clear now, and to my mind it is
no paradox to say that our position is in reality stronger than it was four years.
ago at the flood-tide of our prosperity. I am not unaware of the criticisms which,
in the light of more recent events, have been passed upon our financial policy and

_upon the large remissions of taxation which we were able to give before 1908 ;
but Idono! zoucur in thosz criticisms. We have lightened the burdens . of the
_poor ; we have raised the general welfare of the people; and we have returned to
the tax-payer nioney that would otherwise have gone towards enhancing our scale
of recurring expenditure, and consequently increasing our present difficulties. It
“is not only the incidence of our taxation, however, that we have improved. We
have taken steps to discount the probable loss of our opium-revenue. We have
proved the necessity for a less’ambitious programme of capital expenditure. We
" have tested the strength of our gold reServes, and have, I hope, disposed of

cei-fairi weaknesses - in our currency systesn. It is on all these grounds that I

consider we may take stock of our financial position with some pride, and may

lool-: forward to the f}.lture with conﬁdence
3

“] will only say one word more in reference to the conduct of our finances’
Three years ago—at the Buclget debate— I referred to the arrangements whiclf,
had been »made with Chiha for assisting hersin the gigantic task of putting

* down the opium ‘habit in her’vast territories. I deprecated the doubts that were

» » e
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"throwh on the good fatth of the Chinese Government, and I refused to accept
tl'ié assumphon that the revenues of India were bemg sacrificed to the views of
“a'few faddists.The three years for which we agreed to co-operate with Chima
- Es W test of hér sincerity have not yet expn'ed and it would be Ppremature to
i+~ dist\is% the “results” of the experiment. ‘Nevertheless, I think 1 may justly invite
_-the“dttention of the Council to the verdict of the International Commission
"wh’réh*sat* at ~Shanghai-last  year - and -on which India was so-ably represented
By'”tﬁb Hon’ble Mr. Brunyate The Commission recorded its recognition of
“the ‘unswerving “sincerity of the Govemmeni, of China in their efforts to eradi-
ii@té,theapmductlon and consumption of opium throughout the Empire * * *
.and the teal, though unequal progress already made in a task which is one of
‘the greatest magnitude.” * We may welcome the integrity of China's aims
and though our co-operation with her has involved genuine sacrifices, both in
British India and in the States of some of my friends, the Ruling Chiefs of
‘Central India, we can distinctly claim that those sacrifices have been made in
‘the interests of humanity alone. There is evidence that China appreciates our
help. Whether she succeeds in her share of her compact with us, careful local
-enquiry alone can show ; but if she attains the success which her efforts deserve

India  may well be. proud of the assxstance she has rendered to her great
;-ne:ghbour 1

2

“1 shall not attempt, gentlemen, to trace our financial position any further.
The many points which have been raised by resolutions ard questiona ‘have
‘been dealt with by the Members in charge of the various Departgnents, but as this
is the last Budget debate at which I shall be ptgsent lvent‘b.re to say a few

- words on the first session of the new Council which closes today. It has béen

. ’a memorable session. The Council assembled at a moment of great anxlety, and
was immediately called upon to support the Govgmmant of India in leglslatlon

. which the conditions of the country had unfoxtunately rendered inevitable. That
‘support was not only unhesitatingly forthcoming, but the reasons for it, were dis-

. cussed with a good sense and appreciagjon of circumstances which fully confirmed
the views '1 have always advocated, that increased representation of the real
interests of India would not weaken, but would greatly strengthen, the hands of °
‘the Government. And throughout our debates there has® been ample evidence
of a deep interest’in public affairs and a desiré to®contribute fo the better adminis-
tration of the country. The Government has benefitedeby cr:tlmsm and sugges-
tions, and the dignity of procedure so necessary to ap assembly such as thig
has been well recognized by its® Members. | am dware that, there: have been
-exceptions to the observance of that dignity, and 1 a&m glad the an ble Member’
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Mr. Haque drew attention to them, as his doing so is evidence of the jealousy
with which Hon’ble Members are prepared to safeguard a strict conformity with
the ,rules of business; but I feel that I may very justly say thatthe exception to
Whlch he specially referred was due merely to a want of acquaintance with those
rules and certainly to no intentional discourtesy towards this assembly.

*“ Qur machinery is, I admit, not as yet pérfect. It will require some alter-
atioris, “especially in respect to” a rearrangement of the work of the session. I
fully recognise the inconvenience and waste of time that must have been
caused to Members, both official and non-official, by being required to attend
meetings- of Council on dates scattered over many weeks. I foresee no great
difficulty in a rearrangement of work. Bills might be introduced at an early
meeting in the autumn which would not necessitate the attendance of Members
except those especially interested in them; at a second meeting in the middle of
December they might be referred to Select Committees ; a short session might be
held at the end of January, or beginning of February to pass them; and the
Budget session, would be in March. I am only foreshadowing possibilities, with
-vhich my suceassor will have to deal.

“ Bnt 'puttin'g aside questions of administrative machinery and the great
- political considerations involved in the creation of this enlarged Council, I
claim for i. une happy result. It has brought people together—official and non-
nfficial Members have mat each other. The official wall which of necessity to
some extent had separated them has been broken down; they have talked over
many things together. Non-official Members from a distance have, not only in_
our debates bni in private conversation, had opporturities of explaining their
grievances. Much healthy fresh air has entered this old Council Chamber,
and, speaking on behalf ol my colleagues as well as myself, it has been very
welcome to us. And now, gentlemen, as this is the last time that I shall preside
over a full Council, T would ask you to bear in mind that for some time to
come there must be much thatis experimental in our recent reforms ; it rests
upon you tc consolidate the work which jhas been done, to prove yourselves
worthy of the interests which you represent to safeguard the mode.atlon and
' good sense of the Councﬂ of which you are ®Members. It is to you that the
Executive Governnrent will look fqr the expressions of unofficial opinion ; it is
on your loyal support that they shou'ii*be able to rely.

“I am grateful for the appreciative words in which Hon’ble Members have_
alluded to my services, 1 hope that the labogrs of my colleagues and myself ©
,will bear good fruit. 1 know,this®Council to be very capable of safeguarding.
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the great responsibilities entrusted to it, and - I shall leave this country in the
firm belief that it is'destined to play a distinguished part in the future hlst()r)!
of Indla ”

I‘he Council ad;buthed sine die.’

- R. SHEEP‘SHANKS
Ofg Secretary to the Government of India,
ey : Leg'zslalwe Deparfff!eﬂt
CALEUTTA § }

"The A 5th.April. :Q: 0.
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